
\ THH gentry ^AlINlSTaAlIV c TRIBL^U
Jf pri[c;tp,al 3cngh

0 .A.- No . 2P^^l/93

New Efelhi dated the 17th January,!994

l-Ion'ble Mr.N.V.Krishnan, Vice Chairman(.i)

Hbn'ble Mr. B.3 . Heg.Je, Member(J) «

!• Sh.Balram Singh
r/o Gandhi Nagar, Ballupur,

. Ifehradun .Painter Indian Military ric ade my, Jb hradun

2' Sh.Mahesh Kumar Sy© Late Sh .Dhani Ham,
r/o 46/7,Mechanic ai Line , Indian Mil itary
•Acacfemy, Cehradun. •

^ 3. Sh.Mev;a Lai S/q late Sh.Pane ham Singh
^ r/o House No .6i,P 13 .HathiLarkal a,
— New C'antt.Road, Dshradun

4. Shri Karan Singh S/o late Sh.Jaharu Singh
r/o Village Kohra Santor, Nanda Chowki
PIS' Premnagar-Dehradun

5. Sh„Ache Lai S/o late Sh .Muni Lai,
T/o Training Team, Indian Military ncadsmy
Be hradun-Garpe nte r-I-M.h» Dehradun

6. Shri Tara Sjngh s/o late Sh.Bhagh Singh,
r/o 16 /lO Premnagar,Dehradun

7. Shri Krishan Lai Langodhey, s/o
, 1 a«te Shri Karan Bahadur

r/o 169/2, New Indian Military Academy
colony, I^hradun.

8. ^hri iteep Kumar s/o Shri Ram Lai
R/o Nai Basti, Ghakhuwala, Indra Colony
ifehradun

9. Shri Jagdish Ghand s/o Sh .Sukh Ram, ~
r/o Khazanchi Mohall ah,P .0 .Premnagar,
lb hradun.

(By •Advocate Sh . G.B.Mehta )

^°rsus

1. Union o f India
through Sectetary,
Ministry of Defence, So.uth Block,
D.H .Q. New Delhi.

Appl ic ants



A

• • 2*

The Vice Chief ©f Army Staff
General S+^ff Branch,
(MT_I I)
Army, He adqu arter,
D 'H•Q• ,
fefe'w Delhi

3. The-Director of iVlilitary Training,
G.5 , Branch (MT-V)
Army He-adquarter,
D.H.Q,.,
Nev>/ Delhi •

4. The Commandant,
Ind ian Military Academy,
tehradun.

.. . Responcfe nts

(By Advocate Sh .P .p »Khurana ) .

0 a D £ R(GfliiL^

(Hon'ble Mr. N.V.Krishn an, Vice Chairman(--v)

The applicants are painters

and carpenters in the Indian Militc.ry

.Academy under the fourth respondent ,

who is its Commandant. Their grievance^ concerns

the inaction of the respon.dents 1 to 3

in the matter of extending the benefits

of the Ministry of Defence*5 letter

dated i5.10.1984 (^nnexure- 1 A) and the

'"-M ^ k.



-3-

^ letter dated 1-5.3.93 CAnn..VlI) to the ^plicants. The

trade of the appl ic ants .has been classified in the

Ain.A-l letter dated 15.10.1984) the letter dated

15.3.93 this has been matte effective from 16.10.1981-

The applicants have not been given this benefit.

2, It is stated that the representations for

removal of anamolies in the. pay have not still been

disposed of by the respondents.

3, ' Hence, ^plicant has prayed for the following

reliefs in this 0.A.

a) Issue writ, orefer direction in the nature
of maidamus, directing the respondents to
extend the benefits of up-gradatinn of
their pay scale from ,225.308 to Rs 260-400
(Skilled) effective from 16.10.1981 ashave
already been extended to other siinilarly
placed skilled categories of wrkers
working in other various establisbments/
Directorates of the Ministry of Cfefence .

b) Issue orc^r, writ or direction in the
nature of mandamus directing the respondent

to p ay differences of pay and allowances to
the cpplicatiorts from 16.10.1981, the date
from which the benefits of up-gradation of
scales to Skilled Goramon Category works,
as per Govt.of India dec is ionvath 15%
p.a. interest on the amounts of arrears
be can® due for payment till paid.

4, When the application came up today for

admission, we noticed that the fourth responcfent took up

the matter with the Director General of Military Staff

Genl .Staff Branch, Army Headquarter in his letter dated

14.8,92 (•Ann .A-IV) - His further inter nal o ff ice Memo.

dated 31.10.92(Ann.V) shows that the Array Headquarters

has xeplied to the Ann. IV^there is no change in the

position in regard to the representation of the applicants.


